IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 29.03.2025
.|Name of
.IApplicant

1 (JECTRANIAN 15892/2025(29.03.2025  |CMAPL/30/2023 10 c

2 [T RANIRN195883/2025(29.03.2025 W (C)/19767/2023 |10 c

3 |PK MOHANTY 25893/2025/29.03.2025 [BLAPL/756/2025 |10 | c |

58.00 ,
4 |s K BEHERA 25894/2025(29.03.2025 WP (C)/28692/2024 |7 gg;ﬁiggp U
COPY

5  |PK MOHANTY 25900/2025|29.03.2025 [BLAPL/11795/2024 |10 | c |
6 |PK MOHANTY 25902/2025|29.03.2025 [BLAPL/2269/2025 |10 | c |
7 |MD BISWAL 25904/202529.03.2025 [BLAPL/12127/2024 (10 | c |
'8 |N MALLICK 25913/202529.03.2025 |ABLAPL/3270/2025 |10 | c |
9 |s BARIK 25915/2025(29.03.2025 |ABLAPL/3265/2025 |10 | c
10 |G SAHOO 25917/2025(29.03.2025 |ABLAPL/3288/2025 |10 | c
11 |s BARIK 25918/2025(29.03.2025 |ABLAPL/3317/2025 |10 | c |
12 |N SAHOO 25919/2025(29.03.2025 |ABLAPL/3324/2025 |10 | c |
13 |AK MOHANTY 25921/202529.03.2025 |ABLAPL/3333/2025 |10 | c
14 |SK DAS 25922/2025/29.03.2025 |ABLAPL/3338/2025 |10 | c |
15 [KS SAHU 25924/2025/29.03.2025 |ABLAPL/3285/2025 |10 | c |
16 |NK ROUT 25926/2025(29.03.2025 |ABLAPL/3290/2025 |10 | c |
17 |MR ROUTRAY 25927/2025(29.03.2025 |ABLAPL/3302/2025 [10 | c |
18 |PK MOHANTY 25936/2025(29.03.2025 |ABLAPL/3340/2025 |10 | c |
19 |KE JENA 25946/2025(29.03.2025 |ABLAPL/1579/2025 |10 | c |
20 |LD PANDA 25948/2025(29.03.2025 |ABLAPL/3301/2025 |10 | c |
21 [KK NATH 25950/2025(29.03.2025 |ABLAPL/3436/2025 |10 | c
22 |SR MOHAPATRA |25955/2025|29.03.2025 |ABLAPL/3380/2025 |10 | c
23 |P PARIDA 125965/2025(29.03.2025 |ABLAPL/3360/2025 |10 | c |
24 [RK BARIK 25967/2025|29.03.2025 |ABLAPL/3350/2025 (10 | c |
25 |AK SAHOO 25973/2025(29.03.2025 |ABLAPL/3335/2025 [10 | c |
26 |AK SAHOO 25978/2025(29.03.2025 |ABLAPL/3312/2025 [10 | c |
27 |AK SAHOO 25986/2025(29.03.2025 |ABLAPL/1418/2025 [10 | c |
28 |D SWAIN 25988/2025(29.03.2025 |ABLAPL/1210/2025 [10 | c |
29 |AK NAYAK 25998/2025/29.03.2025 |ABLAPL/1054/2025 |10 | c |




30 |s BISWAL 26001/2025(29.03.2025 |ABLAPL/1997/2025 [10 | c |
31 |N MALLICK 26007/2025(29.03.2025 |ABLAPL/3254/2025 (10 | c |
32 |A PATTANAIK  [26009/202529.03.2025 |ABLAPL/3255/2025 |10 | c |
33 |D K SAHU 26010/2025(29.03.2025 |[WP(C)/7395/2025 |7 | v
34 |P K MOHANTY  [26012/2025|29.03.2025 |CRLMC/835/2025 |7 | v
35 |A PATTANAIK  [26016/202529.03.2025 |ABLAPL/14393/2024 |10 | c
36 |G SAHOO 26018/2025(29.03.2025 |ABLAPL/1052/2025 [10 | c |
37 |K PARIDA 26019/2025(29.03.2025 |ABLAPL/14451/2024[10 | c |
38 |P N NAYAK 26021/2025(29.03.2025 |[RVWPET/55/2025 |7 | v
39 |J P KAR 126024/2025(29.03.2025 |[RFA/220/2009 |7 | v
140 |BS SWAIN 26034/2025(29.03.2025 |[BLAPL/11956/2024 |10 | c |
41 B DAS 26036/202529.03.2025 |WP(C)/24180/2024 |10 | c |
42 |M K MOHAPATRA [26038/202529.03.2025 |CRA/291/1995 |7 | SR
43 |KIRTAN BADHEI (|26044/202529.03.2025 |RSA/1/2025 |7 | SR
144 |B SINGH 126048/202529.03.2025 |WP(C)/17349/2024 |7 | SR
45 |[B C PANDA 126051/2025|29.03.2025 |SA/260/1996 |7 | SR
46 |A PATTANAIK  [26057/202529.03.2025 |CRLMC/3269/2024 |10 | c |
47 |AK MOHANTY 26065/2025(29.03.2025 |ABLAPL/3403/2025 [10 | c |
148 |SATYABAN SAHOO 26071/202529.03.2025 |CRLMC/4795/2024 |10 | c |
49 |KSHITISH 26074/2025(29.03.2025 |CRLMC/668/2025  [10 | c
50 |S K SWAIN 26076/2025/29.03.2025 |CRLMC/1070/2025 |10 | c
‘51 S ‘26078/2025‘29.03.2025 CRIMC/1079/2025 ’10 ‘ ‘c ‘
52 |P K JENA 26080/2025/29.03.2025 |CRLMC/1088/2025 |10 | c
53 |DEBENDRA SWAIN |26082/2025[29.03.2025 |CRLMC/136/2024  [10 | c |
54 |DEBENDRA SWAIN |26088/2025(29.03.2025 |CRLMA/136/2024  [10 | c |
55 |SARADA NAYAK [26094/202529.03.2025 |CRLREV/41/2025 |10 | c
56 |s saMAL 26096/2025/29.03.2025 |CRLREV/41/2025 |10 | c
57 |MOHAN BEHERA |26098/2025(29.03.2025 |FAO/480/2024 0 | c
58 |L K NAYAK 26106/2025(29.03.2025 |CMP/1071/2024 10 | c |
59 |L PRADHAN 26109/202529.03.2025 |FA0/239/2019 0 | CH
60 |P K MOHANTY  [26110/202529.03.2025 |CONTC/7616/2024 |10 | c |
61 |G N SETHI 26111/2025(29.03.2025 |FAO/522/2024 0| c
62 |DIBAKAR SAMAL [26113/2025|29.03.2025 |CRLMC/969/2025 |10 | c |
63 |AK MOHANTY 26115/2025|29.03.2025 |ABLAPL/3407/2025 |10 | c |
64 |C RANA 26117/2025|29.03.2025 |ABLAPL/3422/2025 (10 | c |
65 |DIBAKAR SAMAL [26119/2025|29.03.2025 |CRLMC/968/2025 |10 | c |
66 |K SAHOO 126121/2025(29.03.2025 |WA/3321/2024 0| c |
67 |PK MISHRA 126123/202529.03.2025 [BLAPL/8982/2024 |7 | S
‘68 D NUPRIYA ‘26125/2025‘29.03.2025 CRIMC/963/2025 ‘10 ‘ ‘c ‘
69 |G SUNDARA 26127/2025(29.03.2025 |CRLMC/520/2025 |10 | c |
70 |N C SINHA 26128/2025(29.03.2025 |CRLMC/4896/2024 |10 | c |
71 |LAMBODOR 26130/2025(29.03.2025 |CRLMC/1154/2025 |10 | c |




\ACHART

|
72 |AK MISHRA 126131/202529.03.2025 |CONTC/1364/2025 |7 .
73 |A K NAYAK 126132/2025(29.03.2025 |[CRLMC/983/2025 |10 c |
SATYABRATA 5.00.3*5
‘74 ‘SAHOO ‘26133/2025‘29.03.2025 WP (C) /5300/2025 ‘7 oM LORD ‘U ‘
75 |s R PATTNAIK |26135/2025|29.03.2025 |WP(C)/6966/2025 |7 | v
76 |SATYABAN SAHOO |26136/2025|29.03.2025 |FAO/480/2024 0| c |
77 |P K MISHRA 26138/2025/29.03.2025 |WP(C)/9689/2024 |10 | c
3.00,3%3
78 |G. S. MOHANTY |26143/2025(29.03.2025 |ABLAPL/3351/2025 |7 Lo tonp U
79 |S K SAHU 26144/2025(29.03.2025 |[RSA/412/2014 0 | c |
SATYABRATA 4.00,3*4
80 | too 26145/2025|29.03.2025 WP (C)/4281/2025 |7 bouN. 208D |
SATYABRATA 4.00,3*4
81 |00 26146/2025(29.03.2025 |WP(C)/5401/2025 |7 o’ toap |
82 |K R JENA 26147/202529.03.2025 |MATA/116/2024 0 | c |
SATYABRATA 4.00,3*4
83 |2 an00 26148/2025(29.03.2025 [WP(C)/4226/2025 |7 o voap |
GYANA RANJAN
84 | o 26150/2025(29.03.2025 |[MATA/83/2014 10 c
SATYABRATA 5.00.3*5
85 |oaHOO 26151/2025|29.03.2025 [WP(C)/5507/2025 |7 o tonp |
86 |S K BEHERA 26152/2025(29.03.2025 |WP(C)/28789/2023 |7 | o
87 |P.K.DASH 126153/2025|29.03.2025 |FA0/270/2020 0 | c
88 |M.N.MOHANTY  [26154/202529.03.2025 |WP(C)/23412/2022 |10 | c
89 |P PANDA 126155/2025(29.03.2025 |WP(C)/30881/2022 |7 | o
90 |P.K.PANI 126157/2025(29.03.2025 |[WP(C)/37938/2023 [10 | c
HIMANSHU
‘91 SEKHAD PANDA ‘26158/2025‘29.03.2025 WP (C)/13237/2018 ‘10 ‘ ‘c ‘
92 |A K SHARMA 26159/202529.03.2025 |CMP/278/2025 |7 | SR
93 |J.K.MOHANTY  |26161/2025|29.03.2025 |WP(C)/10653/2024 |10 | c
194 |s BISWAL 126162/2025(29.03.2025 |[FA/135/2000 |7 | u |
95 |K.PARIDA 26163/2025(29.03.2025 |[WP(C)/10937/2019 [10 | c |
96 |G. R. PATRA  |26166/2025|29.03.2025 |CRLMC/1230/2025 |10 | c |
97 |A. K. MOHANTY [26167/2025|29.03.2025 |CRLMC/3723/2024 |10 | c |
98 |D. SWAIN 26168/2025(29.03.2025 |CRLMC/1087/2025 |10 | c |
99 |K. C. SAMAL  [26170/202529.03.2025 |WP(C)/6922/2025 |10 | c |
100 [R. C. MUDULI |26171/2025|29.03.2025 |WP(C)/7674/2025 |10 | c |
101 [P. K. MISHRA |26172/2025|29.03.2025 |WP(C)/7020/2025 |10 | c |
1102 |B. SAMAL 26173/2025(29.03.2025 |[WP(C)/7912/2025 |10 | c |
1103 |L SAHOO 126175/2025(29.03.2025 |[BLAPL/13137/2024 |7 | o
104 |[S. MOHARANA  [26178/202529.03.2025 |WP(C)/5863/2025 |10 | c |
1105 |K.N.SAHOO 26180/202529.03.2025 |WP(C)/8518/2025 |10 | c |
106 |[S. C. ATABUDHI 26181/202529.03.2025 |WP(C)/6966/2025 |10 | c |
‘107 JrOT1 RANJAN ‘26182/2025‘29.03.2025 WP (C) /1982/2025 ‘10 ‘ ‘c ‘

SAHOO




108 [K. C. SAMAL  |26183/2025|29.03.2025 |WP(C)/8724/2025 |10 | c |
TAPAN KUMAR
‘109 NAYAK ‘26184/2025‘29.03.2025 WP (C) /8734/2025 ‘10 ‘ ‘c ‘
110 [B.K. SWAIN 26185/2025(29.03.2025 |[WP(C)/8482/2025 [10 | c |
111 M. R. ROUTRAY |26186/2025|29.03.2025 |WP(C)/23768/2024 |10 | c |
112 M. R. ROUTRAY |26188/2025|29.03.2025 |WP(C)/30596/2024 |10 | c
113 M. R. SRHOO  |26189/2025|29.03.2025 |WP(C)/8712/2025 |10 | c |
114 [SERY FUMRR56190/2025 129.03.2025  we(C)/29426/2024 |10 c
115 [P. K. SWAIN  |26191/2025|29.03.2025 |WP(C)/8462/2025 |10 | c |
116 |- R OANTA KOMAR56192/2025 129.03.2025  We(C)/8762/2025 |10 c
117 [A. K. JATI 26194/202529.03.2025 |WP(C)/8805/2025 |10 | c |
TAPAN KUMAR
118 | ok 26196/2025(29.03.2025 |WP(C)/8858/2025 |10 C
119 |[P. K. BARIK  [26197/202529.03.2025 |CRLMC/1256/2025 |10 | c |
TAPAN KUMAR
120 | 0w 26200/2025|29.03.2025 |WP(C)/8858/2025 |10 C
121 [B. BARIK 26201/202529.03.2025 |WP(C)/8680/2025 |10 | c |
122 [BK DALAI 26202/202529.03.2025 |ABLAPL/452/2025 |10 | c |
TAPAN KUMAR
123 | ok 26203/2025(29.03.2025 [WP(C)/8850/2025 |10 C
124 [B. BARIK 26205/2025/29.03.2025 |WP(C)/8672/2025 |10 | c |
TAPAN KUMAR
125 | ook 26207/2025|29.03.2025 |[WP(C)/29387/2024 |10 C
126 |DEBASIS SAHOO [26218/2025|29.03.2025 |ABLAPL/3353/2025 |10 | c
127 [RK BARIK 26219/202529.03.2025 |ABLAPL/3361/2025 |10 | c |
128 RK BARIK 26220/202529.03.2025 |ABLAPL/3362/2025 |10 | c |
129 |B DAS 26221/2025(29.03.2025 |ABLAPL/3366/2025 |10 | c
130 [P. K. SWAIN  |26223/2025|29.03.2025 |WP(C)/8738/2025 |10 | c |
131 |S. K. SINGH  |26225/2025|29.03.2025 |WP(C)/8738/2025 |10 | c |
BYOMAKESH
132 | rne 26227/2025|29.03.2025 |ABLAPL/3413/2025 |10 C
1133 |[P. K. JENA 26228/202529.03.2025 |WP(C)/8863/2025 |10 | c |
BYOMAKESH
134 | oo e 26229/2025|29.03.2025 |ABLAPL/3424/2025 |10 C
135 |s. K. SINGH  |26231/2025|29.03.2025 |WP(C)/8787/2025 |10 | c |
1136 |D SAMAL 26232/2025(29.03.2025 |ABLAPL/3425/2025 [10 | c |
BYOMAKESH
137 | o ariy 26233/2025(29.03.2025 |ABLAPL/3430/2025 |10 C
138 |[PK BARIK 26234/202529.03.2025 |ABLAPL/3438/2025 (10 | c |
139 |PK MOHANTY 126236/2025(29.03.2025 |ABLAPL/3439/2025 [10 | c |
1140 |A MOHANTY 26237/2025(29.03.2025 |ABLAPL/3305/2025 |10 | c |
141 |R. C. MUDULI |26238/2025|29.03.2025 |WP(C)/8732/2025 |10 | c |
1142 [B. SAMAL 26239/2025(29.03.2025 |[WP(C)/8782/2025 [10 | c |
1143 [B. SAMAL 26240/2025(29.03.2025 |[WP(C)/8804/2025 |10 | c |




144 |s. DAS 26241/2025(29.03.2025 |[WP(C)/8894/2025 |10 | c |
1145 |T. SWAIN 26242/2025(29.03.2025 |[WP(C)/8731/2025 [10 | c |
146 M. R. ROUTRAY |26245/2025|29.03.2025 |WP(C)/17804/2024 |10 | c |
1147 [N. MALLICK 26246/2025(29.03.2025 |[WP(C)/8711/2025 [10 | c |
148 [C. R. NAYAK  |26250/2025|29.03.2025 |WP(C)/8476/2025 |10 | c |
1149 M. NAYAK 26251/2025(29.03.2025 |[WP(C)/8751/2025 [10 | c |
150 |R. C. ROUT 26252/202529.03.2025 |WP(C)/31880/2024 [10 | c |
151 M. R. BARIK  [26254/202529.03.2025 |WP(C)/4938/2025 |10 | c |
152 |P. BEHERA 26255/202529.03.2025 |[WP(C)/7133/2025 |10 | c |
153 |G. JAYSINGH  [26257/202529.03.2025 |WP(C)/8478/2025 |10 | c |
1154 |D. HOTA 26259/2025|29.03.2025 |WP(C)/8682/2025 |10 | c |
155 M. R. BARIK  [26260/202529.03.2025 |WP(C)/29073/2024 |10 | c |
156 |[P. K. JENA 26261/202529.03.2025 |CRLA/792/2024 0 | c |
157 |A. K. SWAIN  [26262/202529.03.2025 |WP(C)/1390/2025 |10 | c |
1158 [D. C. DEY 26263/202529.03.2025 |WP(C)/8810/2025 |10 | c |
159 |M.R.BARIK 26267/202529.03.2025 |WP(C)/8490/2025 |10 | c |
160 M.R.BARIK 26268/2025(29.03.2025 |[WP(C)/8394/2025 |10 | c |
1161 |S.DAS 26269/202529.03.2025 |WP(C)/9089/2025 |10 | c |
162 [B.K.SINGH 126270/2025(29.03.2025 |WP(C)/8564/2025 |10 | c
1163 |S.DAS 26272/2025(29.03.2025 |WP(C)/8696/2025 [10 | c
164 [R.SETHI 26273/2025(29.03.2025 |[WP(C)/8169/2025 |10 | c
1165 |s.GUPTA 26274/202529.03.2025 |[WP(C)/2715/2025 |10 | c
1166 |P.K.JENA 126277/2025(29.03.2025 |WP(C)/3898/2025 |10 | c
167 |M.D.BISWAL 26278/202529.03.2025 |[WP(C)/8578/2025 |10 | c
168 |M.D.BISWAL 126279/2025(29.03.2025 |WP(C)/8595/2025 [10 | c
169 |M.D.BISWAL 26280/2025/29.03.2025 |WP(C)/8823/2025 |10 | c
170 |P.K.DAS 26281/2025(29.03.2025 |CRLMP/337/2025 |10 | c
171 |A.K.JATI 26282/2025(29.03.2025 |[CRLMP/290/2025  [10 | lc |
172 |D.K.JENA 26284/2025(29.03.2025 |[WP(C)/8259/2025 |10 | c |
1173 |M.NAYAK 126285/202529.03.2025 |[WP(C)/9039/2025 |10 | c |
174 |N.K.ROUT 126286/2025/29.03.2025 |WP(C)/8869/2025 |10 | c |
1175 |G.C.JENA 26288/2025(29.03.2025 |[WP(C)/6110/2025 |10 | c |
1176 |A.K.SWAIN 26296/2025(29.03.2025 |[WP(C)/401/2025 |10 | c |
177 |S.R.OJHA 26297/2025(29.03.2025 |MACA/976/2019 0| c |
178 [P K JENA 126298/2025(29.03.2025 |FAO/122/2019 0| c |
1179 |B.N.SAMANTARAY [26299/2025|29.03.2025 |MACA/976/2019 0| c |
180 |D K MOHANTY  [26300/202529.03.2025 |FAO/277/2019 0 | c |
1181 |K.N.SAHOO 26301/2025(29.03.2025 |[WP(C)/8752/2025 [10 | c |
182 |[SARAT SWAIN  |26303/202529.03.2025 |MACA/689/2019 0 | c |
183 |S.R.OJHA 126305/2025(29.03.2025 |MACA/689/2019 0 | c |
184 |R.R.DAS 26306/202529.03.2025 |WP(C)/31611/2024 |10 | c |
185 |[TAPAN SWAIN  |26308/2025|29.03.2025 |WP(C)/8097/2025 |10 | c |
1186 |A.K.PANDA 26309/202529.03.2025 |WP(C)/8920/2025 |10 | c |




1187 |A.K.PANDA 26310/202529.03.2025 |[WP(C)/8912/2025 |10 | c |
188 |[P K JENA 126312/202529.03.2025 |FAO/288/2019 0 | c |
189 M.R.ROUTRAY  [26313/202529.03.2025 |WP(C)/8429/2025 |10 | c |
190 [D K MOHANTY  |26314/2025(29.03.2025 |FAO/447/2018 o | c |
191 M R ROUTRAY  |26315/2025(29.03.2025 |FAO/234/2018 0 | c |
192 |[SUSHIL DASH  [26316/202529.03.2025 |WP(C)/8196/2025 |10 | c
1193 |A K PANDA 26318/2025(29.03.2025 |FR0/303/2021 o | c
194 M.R.ROUTRAY  [26319/202529.03.2025 |WP(C)/7812/2025 |10 | c |
1195 |L D PANDA 126320/2025(29.03.2025 |FAO/461/2023 0 | c |
196 D K MOHANTY  |26322/2025(29.03.2025 |FAO/226/2018 0 | c |
1197 |G.C.SWAIN 26324/202529.03.2025 |WP(C)/8495/2025 |10 | c |
198 |TAPAN SWAIN  |26326/202529.03.2025 |WP(C)/6400/2025 |10 | c |
199 M R ROUTRAY  [26327/202529.03.2025 |FAO/131/2019 0 | c |
200 M.R.ROUTRAY  |26328/202529.03.2025 |WP(C)/4/2025 0 | c |
201 [P K JENA 26330/202529.03.2025 |FA0O/130/2019 0 | c |
202 |G SAHOO 26331/202529.03.2025 [BLAPL/11878/2024 |10 | c |
203 |K.PARIDA 26332/2025(29.03.2025 |[WP(C)/8481/2025 |10 | c |
204 [P K JENA 126333/2025(29.03.2025 |[FAO/64/2020 0 | c |
205 |M MOHANTY 26334/202529.03.2025 |[BLAPL/12806/2024 |10 | c
206 [P K JENA 126335/2025(29.03.2025 |[FA0/1009/2019 0 | c |
207 RK BARIK 26336/202529.03.2025 |[BLAPL/12754/2024 |10 | c
‘208 E?géiiIT ‘26337/2025‘29.03.2025 WP (C) /7233/2025 ‘10 ‘ ‘c ‘
209 |D K MOHANTY  [26339/202529.03.2025 |FAO/114/2019 0 | c
210 [P K JENA 126341/2025(29.03.2025 |FA0/101/2019 0 | c |
211 |R.C BARIK 26342/2025(29.03.2025 |[WP(C)/6783/2025 |10 | c |
‘212 aap LLAKHE ‘26344/2025‘29.03.2025 FAO/754/2018 ‘10 ‘ ‘c ‘
213 [HEERA DAS 26345/2025(29.03.2025 |[WP(C)/7692/2025 |10 | c |
214 |JPKAR 126346/2025(29.03.2025 |WP(C)/40990/2023 |7 | oo
215 |D K MOHANTY  |26347/2025|29.03.2025 |FAO/684/2018 0 | c |
216 |P.K.PATTANAYAK 26348/202529.03.2025 |[FAO/629/2020 0 | c |
217 |D K MOHANTY  [26351/2025(29.03.2025 |FAO/486/2020 0 | c |
218 [P K JENA 126353/2025(29.03.2025 |FAO/126/2019 0 | c |
219 |P PARIDA 26355/2025(29.03.2025 |ABLAPL/12344/2024 |10 | c |
220 |C.R.NAYAK 126356/2025(29.03.2025 |[WA/1204/2022 0 | c |
‘221‘5 K BEHERA ‘26366/2025‘29.03.2025 WP (C) /24972/2014 ‘7 iééoo'3*42‘u ‘
222 |J P KAR 26369/202529.03.2025 |ABLAPL/3354/2025 |7 | oo
223 |ASAHOO 26370/202529.03.2025 |WPCRL/513/2012 |7 | o
224 |A SRHOO 26371/202529.03.2025 |WP(C)/21412/2011 |7 | oo
225 |[A. K. JATI 26373/2025(29.03.2025 |CRLMP/350/2025 |10 | c
226 |P. K. BARIK  |26374/2025|29.03.2025 |WP(C)/8131/2025 |10 | c
227 |D. K. SRHOO  [26375/202529.03.2025 |WP(C)/8202/2025 |10 | c |




228 [D. K. SRHOO  |26376/2025|29.03.2025 |WP(C)/8583/2025 |10 | c |
229 |T. SWAIN 126380/2025(29.03.2025 |CONTC/7659/2024 [10 | c |
230 |[S. NAYAK 26381/2025(29.03.2025 |[CONTC/1190/2025 [10 | c |
231 [K. PARIDA 26382/2025(29.03.2025 |CONTC/1214/2025 [10 | c |
232 M. DAS 26383/2025(29.03.2025 |CONTC/6171/2024 [10 | c |
233 |[K.N.SAHOO 26384/2025(29.03.2025 |[WP(C)/6723/2025 [10 | c |
234 |B DAS 26385/2025(29.03.2025 |WP(C)/8905/2025 |10 | c |
235 |B DAS 26386/202529.03.2025 |WP(C)/8904/2025 |10 | c |
236 |R R DAS 26387/202529.03.2025 |WP(C)/8854/2025 |10 | c |
237 |S. MOHANTY 26388/202529.03.2025 |WPC (OAC) /750/2018 |7 | v
238 |SK MEHER 26390/2025(29.03.2025 |[BLAPL/1277/2025 |10 | c |
239 BB MALLICK 26391/202529.03.2025 [BLAPL/1025/2025 |10 | c |
240 |P.K.DAS 26392/202529.03.2025 |WP(C)/9004/2025 |10 | c |
| | | Total 12313

NIC




